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®T. . 12015/05/2021-FJ0.— @1 GL&AT 3 7 aAtert=aw, 2006 (2006 F7 deqis 34) Fir
1T 10 T IT-GTT 5 F AT IO 1T 45 F FANd Taed ATHAT BT TINT FLd gU AT @TeX AT 3T
HATAF ITTEFI UqE GRT WA & TSI, ST, AR 3, G 4, # &4 02 [T, 2021 FT THera
STEE=AT AT w2 /. 12015/05/2021-FI0 § HeAferiad Semee F2ar g, A7, -
Ol H,
1. #° "eAT 2, 5, 20, 26, 36, 75, 76, 92, 94, 99, 128, 138, 151, 154, 161, 164, 167, 170, 177,
180, 181,190,195, 203, 204, 207, 208, 221 3fi¥ 224 =1 faeniua T ST,

2. W HEAT 236 F ATE MAfcied Sfafegy Haterd fiaw § o TITUd Sl STusiT, & -

.. T fazeiy® 3T TARTLTAT T AT

“237 | T dee o= AW e qeret

\J o [l N e N
it = [THCS, dild2

238 | ey
At B T iR, et
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239 | A T o qrere

TSI ST r2ae forfies, oo
240 | AT QT qRAT

FTIIE TSI yTeae forffes, o
241 | At gEO T
242 | +ft S Ao THF

FeAT-ed yTzde fofies, wome
243 | #ft T o

TS e og Tzdae forfies, 9+s
244 | ff fEmTaE. T

TEE Head o WTEae foafies, A=
245 | ot AT e

Fddey BIEel oF YTEae forfHes, ST
246 | =t THE Aae

Feelde gl oF Irede offfde, ST
247 | =t =|rfore g8

Feelde gl oF qrede fofffde, S
248 | At fgme WA g
249 | Tt TerHT gror AT
250 | +f 9 A= TEERIA

TLHT AT el HiaesT STeae forfies, S=m
251 | = Srerer st

TLHT TATT el e STeae forffes, 319
252 | Tt T AT

A AFATH ToFer U Fieged rede s, S
253 | T+ft g foie
254 | ot amqea g

TFHAUH A YTeae forfies, araq
255 | AT ST AIfAT FHET

Zaves 3T wrzae forfaes (e afdw), gavmame
256 | Hf SEeET AT

TP QT TTRTETHAT, FS
257 | 1 s\t gATHT daTas

I Ad st 1. forf#es, a2a
258 | AT TS THT

ofT FourT ATt wfEeT, 7E et
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259 | +ffsfem
FYTATEIF STTAT THRTITAT, =TT SATHTT T, FIARTAT

260 | =t qegrSit AT ATt
St e wreae fotves, 9o

261 | =it |t w weeh
St 2t wreae forfiee, oo

262 | At &9 AETHE A
faweT dem forfaes, s

263 | AT HrqAT TETHAT
At TATferfesa ded Treae forfies, I e

264 | AT AT AR 1A

265 | At fAg gefiegAm wrd

266 | ot Aferd TR 3T
AT B o9 grgae i, feedt

267 | T fEmt forw /AT
1wt <o ur. forfaes, s

268 | Tt AT g
AETH dTEH TTgae fofide

269 | Tt ATHAAT THIT TATX
Sz AT U e qa (Arir) srzae fafies, 764 g2

270 | «ft FwHrer wrA

o [N e cC Al enN
LT UdAlTetlcenel diqast isdl Hlgdc [dlHes, [oUTH

271 | = AEg =

TaThies A, FHl

272 | AT ST FATIIA

273 | Y srfear ey aeaeht
ST 1T AT, 3100

274 | Y |AQAT [ATET TA
ST I A, ST

275 | FAT ST=ET A"

—~ o o~ o fa o o o
#QHT’T HllsClSl HeasiHC HIqHS] [MHCs — an[HUs cleci] Hlidqdst (Isidel AdLcl ,

(AT)

276 | T wEar waq

277 | AT S
TFIIE SEUFE TS, aos

278 | ff T AR
TFTIIE SEIFIE TSiHT, FWS
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279 | At ATHTATE ARTSIIATE FTHZAT

uqste el w1 forfies, sve

280 | FHT ATHT AR

ofY eort wATferfeer afFasT, 7 faeett
281 | =ft Mrgper dediaTey forg

Sfecie wrt U FHewa o (i) sreae e, 76 g2
282 | =Y U R =T

TP GT=T THNTLATAT, FHIAHTAT

283 |t TSI THTT

Fer TroTed =TT SErere, T faeet
284 | =T AT FTHX

Fer Trorea R wRrerTe, | oot
285 | T sTerTeh FHTT T

TR Hed Aaregier (e Sshfaafir affes £ gfqe), ST
286 | At @ATIIEM T

287 | =T HArgFg FEEd TEATH

I $FE g (TAEA), [ATETEN

288 | Y FwUTEHT U, .

289 | =T TAITETHTL TS99 THT

THSUH ST ITede [Mifiee, AgAaEs
290 | T STETHET qreETet

THUHTH oeq Tiaes qTeae fofHes, s
291 | AT FET T

AT FIHTE T TT2ae foraee, e
292 | #fY U O FIERICHT

293 | At dr=ar

TSI TrgTeit, {eT AR STTerahrr
[F=TTaT-111/4/3147./36 7/2025-26]

feoqur: q& srferEaT WA F TS, e, 9N 3, @€ 4§ syfeeEar @edr w. €. 12015/05/2021-
FU, faqT® 02 AT, 2021 FIRT THI1AT g ofF 37 sifaw gerre srfeg=mr sear ®1.9. 12015/05/2021-
T, 3T 29 SFadt, 2025 F ATeAR & AT TE off |
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 15th September, 2025

F. No. 12015/05/2021-QA.—In exercise of the powers conferred under sub-section 5 of section 10
read with section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and
Standards Authority of India hereby makes the following amendments in the notification number F.No.
12015/05/2021-QA published in the Gazette of India, Extraordinary, Part I1I, Section 4, dated 2" July,
2021, namely: -

In the table,

1. Serial number 2, 5, 20, 26, 36, 75, 76, 92, 94, 99, 128, 138, 151, 154, 161, 164, 167, 170, 177, 180, 181,
190, 195, 203, 204, 207, 208, 221 and 224 shall be omitted;

2. After serial number 236, the following entries shall be inserted in respective columns, namely: -

S. No. Name of the Food Analyst & Laboratory

“237 [Mr. Venkata Vidya Sagar Pasupuleti
Auriga Research Limited, Bengaluru

238 |Ms. Paridhi
Avon Food Lab Private Limited, Delhi

239 [Ms. Kirti Vivek Palekar
Biozed Engineering Private Limited, Thane

240 [Ms. Shweta Mahna
Biozed Engineering Private Limited, Thane

241 |Mr. Sudip Roy
Bureau Veritas India Pvt. Ltd., Navi Mumbai

242 |Mr. Deepak Ashok Temak
Cali — Labs Private Limited, Bhopal

243 |Mr. Vairavel V
Chennai Mettex Lab Private Limited, Chennai

244 |Mr. Srirenganathan. S
Chennai Mettex Lab Private Limited, Chennai

245 |Mr. Bhaskar Ashish
Cultivator Phyto Lab Private Limited, Jodhpur

246 |Mr. Kumar Nitesh
Cultivator Phyto Lab Private Limited, Jodhpur

247 |Mr. Sajid Hussain
Cultivator Phyto Lab Private Limited, Jodhpur

248 |Mr. Siddharth Bhagawanrao Tulse
Envirocare Labs Private Limited, Mumbai

249 |Ms. Reshmi Suresh Nair
Envirocare Labs Private Limited, Mumbai
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250

Mr. Shaikh Juned Nasruddin
Eureka Analytical Services Private Limited, Unjha

251

Mr. Jagadish GK

Eureka Analytical Services Private Limited, Thane

252

Ms. Reena Gupta
IRCLASSS Systems and Solutions Private Limited, Jaipur

253

Ms. Ritu Singh
FICCI Research and Analysis Centre, New Delhi

254

Mr. Basudev Singh
HTH Laboratories Private Limited, Panipat

255

Ms. G Sonia Kumari
Intertek India Private Limited (Food Services), Hyderabad

256

Mr. Jayashankar V

National Food Laboratory, Chennai

257

Mr. Anil Hanamant Ambawade
Pollucon Laboratories Pvt. Ltd., Surat

258

Mr. Raju Kumar

Shree Krishna Analytical Services, New Delhi

259

Mr. Ashim Dey
Pesticide Residue Laboratory, Tea Research Association, Kolkata

260

Mr. Tanhaji Balu Walunj
TUV India Private Limited, Pune

261

Ms. Soniya Sanjay Mhaske
TUV India Private Limited, Pune

262

Mr. Syed Mahammad Rasool
Vimta Labs Limited, Bangalore

263

Ms. Kausalya Murugakani

\Vsix Analytical Labs Private Limited, Bengaluru

264

Ms. Amruta Mohan Pawar
Audentes Labs & Analytics Pvt. Ltd., Thane

265

Ms. Bindu Sudhirkumar Maurya
Audentes Labs & Analytics Pvt. Ltd., Thane

266

Mr. Lalit Kumar Thakur
Avon Food Lab Private Limited, Delhi

267

Ms. Shivangi Shirish Sarang
Bee Pharma Labs Pvt. Ltd., Thane

268

Ms. Magima Dhayanithy
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Monarch Biotech Pvt Ltd, Chennai

269

Ms. Charushila Ramesh Pawar
Jubilant Pharma and Chemical Lab (OPC) Pvt. Ltd., Navi Mumbai

270

Mr. Kamlesh Maurya
Eurofins Analytical Services India Pvt. Ltd., Gurugram

271

Mr. Anandu Ravi

Interfield Laboratories, Kochi

272

Ms. Anjana Kaladharan
Interfield Laboratories, Kochi

273

Ms. Anitha Ramnath Pardesi

ProComm Laboratory, Thane

274

Ms. Chetana Gulabrao Pawar
ProComm Laboratory, Thane

275

Ms. Archana Gautam

National Commaodities Management Services Limited — CommGrade Testing Services Regional
Laboratory, (North)

276

Ms. Kavitha Chethan
Bangalore Analytical Research Centre Pvt. Ltd., Bengaluru

277

Mr. Subhabrata De

Export Inspection Agency, Chennai

278

Mr. Mudasir Yagoob
Export Inspection Agency, Chennai

279

Mr. Amitbhai Nagjibhai Kakdiya
NDDB CALF LTD., Anand

280

Ms. Mansi Rastogi
Shree Krishna Analytical Services, New Delhi

281

Mr. Gokul Pandharinath Shinde
Jubilant Pharma and Chemical Lab (OPC) Pvt. Ltd., Navi Mumbai

282

Ms. N Siri Chandana
National Food Laboratory, Kolkata

283

Mr. Rajesh Kumar

Central Revenues Control Laboratory, New Delhi

284

Mr. Yogesh Kumar
Central Revenues Control Laboratory, New Delhi

285

Mr. Ashok Kumar Gargash
Environmental Laboratory (Unit of Mineral Engineering Services), Bangalore

286

Mr Vishnu Das A
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FQLab and Research Centre Private Limited, Cochin

287 |Mr. Md Basirul Islam
National Test House (NER), Guwahati

288 |Mr. Karunakara A. ¢
Robust Materials Technology Pvt. Ltd., Bengaluru

289 |Mr. Ravindrakumar Rajendraprasad Gupta
SGS India Private Limited, Ahmedabad

290 |Ms. Jayasudha Parthasarathi
SMS Labs Services Pvt. Ltd., Bengaluru

291 [Ms. Megha Puri
Arbro Pharmaceuticals Private Limited, Delhi

292 |Mr. Pankaj Ganseh Kotgirkar
Equinox Labs Pvt. Ltd. Navi Mumbai

293 |Mr. T Rooso
Monarch Biotech Pvt Ltd, Chennai”

RAJIT PUNHANI, Chief Executive Officer
[ADVT.-111/4/Exty.[367/2025-26]

Note: The principal notification was published in the Gazette of India, Extraordinary Part Ill, Section 4,
vide notification number F. No. 12015/05/2021-QA dated 2" July 2021 and last amended vide notification
number F. No. 12015/05/2021-QA, dated 29" January, 2025.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.  GorakHA NATH Digitaly signed by GORAKHA

NATH YADAVA
YADAVA Date: 2025.09.17 12:06:46 +05'30'



